
Court District Case No. Advocate

1 CENTRAL NIL

2 CENTRAL NIL

3 CENTRAL NIL

4 CENTRAL NIL

5 CENTRAL 12.07.2021 02.08.2021

A D MALIK 27.02.2021 03.08.2021

17.07.2021 03.08.2021

List of cases in which Electronic Service of process has taken place during the month of August 
2021

Sr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

SH. BHARAT 
PRASHAR, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 
20.07.2021)Sh. Rajneesh 
Kumar Gupta, 
District Judge, 
Commercial 
Court-02

Sh. Mahesh 
Chandra Gupta, 
District Judge, 
Commercial 
Court-03

Ms Nisha Saxena, 
District Judge, 
Commercial 
Court-04

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
2213/21

EMBEE 
DIAGONISTICS 
P LTD V/S DR 
SONAL 
AGGARWAL

BALVINDER 
SINGH 

CS COMM – 
684/21

BHAGWATI 
ENTERPRISES 
V/S GCL 
ENTERPRISES

CS COMM – 
2344/21

ICICI BANK 
LTD V/S 
BHUPINDER

HEMANT 
GUPTA



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

5 CENTRAL

17.07.2021 03.08.2021

ARSH BHLLA 16.03.2021 03.08.2021

SATISH KR 24.07.2021 03.08.2021

23.07.2021 03.08.2021

23.07.2021 03.08.2021

PRANNOY DEY15.04.2021 03.08.2021

17.03.2021 04.08.2021

27.11.20 05.08.2021

AJAY K GUPTA 06.02.2021 05.08.2021

SATISH KR 13.08.2021 05.08.2021

25.03.2021 05.08.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
2357/21

ICICI BANK 
LTD V/S 
AVINSH 
KUMAR 

HEMANT 
GUPTA

CS COMM – 
925/21

JAY KAY SHOES 
V/S FIRDOSH 
FOOTWEAR

CS COMM – 
2442/21

ICICI BANK 
LTD V/S C 
SUDHAKARAM

CS COMM – 
2410/21

ICICI BANK 
LTD V/S PALAB 
DAS

CHETNA 
BHALLA

CS COMM – 
2409/21

ICICI BANK 
LTD V/S 
PRABHAV

CHETNA 
BHALLA

CS COMM – 
1393/21

ASHWANI KR 
V/S TIVOLI 
GARDEN 

CS COMM – 
933/21

MINDA 
INDUSTRIES 
V/S BRIGHT 
AUTO 
INDUSTRIES

SIMRANJEET 
SINGH 

CS COMM – 
1758/20

PNB V/S NITYA 
SHARMA

GOVIND RISHI 

CS COMM – 
425/21

NEW MODEL 
IMPEX P LTD 
V/S PROVEDA 
HERBALS P 
LTD

CS COMM – 
1124/20

ICICI BANK 
LTD V/S KUNAL 
SHARMA

OMP (I) 
COMM – 
602/21

AXIS BANK LTD 
V/S RONAK 
JAIN

MAYANK 
MAHAJAN



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

5 CENTRAL

25.03.2021 05.08.2021

NITIN ARORA 20.07.2021 05.08.2021

A K DHUPAR 29.07.2021 05.08.2021

27.07.2021 07.08.2021

24.03.2021 07.08.2021

11.03.2020 07.08.2021

21.06.2021 07.08.2021

27.07.2021 07.08.2021

29.07.2021 07.08.2021

Ex – 282/21

AMIT VOHRA 22.07.2021 07.08.2021

D R JAIN 22.02.2021 07.08.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

OMP (I) 
COMM – 
603/21

AXIS BANK LTD 
V/S RAJESH 
GREWAL

MAYANK 
MAHAJAN

CS COMM – 
2400/21

RAJENDER 
KUMAR V/S 
JITENDER KR

CS COMM – 
2574/21

ROBOCARE 
FACILITIES P 
LTD V/S 
SAARANSH 
SWEETS & 
RESTAURANT P 
LTD 

CS COMM  - 
2502/21

ICICI BANK 
LTD V/S MOHD 
FARMAN 

CHETNA 
BHALLA

CS COMM – 
1071/21

ICICI BANK 
LTD V/S KAPIL 
BATRA

CHETNA 
BHALLA

CS COMM – 
830/20

ICICI BANK 
LTD V/S 
JITENDER

CHETNA 
BHALLA

CS COMM – 
1893/21

ICICI BANK 
LTD V/S SALIM

CHETNA 
BHALLA

CS COMM – 
2493/21

ICICI BANK 
LTD V/S 
AKHTAR

CHETNA 
BHALLA

CS COMM  
2565/21

ICICI BANK 
LTD V/S 
VARUN KR SEN

CHETNA 
BHALLA

MUKESH GARG 
V/S MOHD 
SALEEM

CS COMM – 
651/21

PRACHI 
(INDIA ) P LTD 
V/S VIDYA 
VATIKA 
TALENT



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

5 CENTRAL

D R JAIN 20.07.2021 07.08.2021

30.03.2021 09.08.2021

SATISH KR 17.06.2021 09.08.2021

SATISH KR 17.06.2021 09.08.2021

SATISH KR 18.06.2021 09.08.2021

SATISH KR 18.06.2021 09.08.2021

24.07.2021 09.08.2021

23.07.2021 10.08.2021
13.07.2021 10.08.2021

VIPIN PALLAI 31.07.2021 10.08.2021

SATISH KR 31.07.2021 10.08.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
2399/21

PRACHI INDIA 
P LTD V/S 
NISHANT 
TYAGI

CS COMM – 
1151/21

BANK OF 
MAHARASHTR
A V/S 
NAGENDRA 
SINGH 

SOVI BIPNEET 
SINGH 

CS COMM – 
1847/21

ICICI BANK 
LTD V/S 
SHASHIKANT 
VERMA

CS COMM – 
1853/21

ICICI BANK 
LTD V/S VINAY 
KR SHARMA

CS COMM – 
1864/21

ICICI BANK 
LTD V/S 
BALWANT 
SARU

CS COMM – 
1863/21

ICICI BANK 
LTD V/S 
RAVNDER 
DHIMAN

CS COMM – 
2435/21

ICICI BANK 
LTD V/S NIHAR 
RANJAN 
AGASTI

CHETNA 
BHALLA

CS COMM – 
2408/21

ICICI BANK 
LTD V/S 
HARISH 
KUMAR

MANISH 
DIWAN

CS COMM – 
2253/21

ICICI BANK 
LTD V/S 
DEVENDER 
SINGH 
KANWAR

DEEPAK 
KAUSHIK

CS COMM – 
2599/21

DHANLAXMI 
BANK V/S 
SHAKTIVEL V

CS COMM – 
2603/21

ICICI BANK 
LTD V/S MOHD 
FARMAN 



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

5 CENTRAL

13.04.2021 10.08.2021

05.08.2021 10.08.2021

ALOK KUMAR 04.08.2021 10.08.2021

04.08.2021 10.08.2021

04.08.2021 10.08.2021

ALOK KUMAR 03.08.2021 10.08.2021

02.08.202 10.08.2021

24.07.2019 13.08.2021

01.07.2019 13.08.2021

20.05.2019 13.08.2021

NIKHIL 15.01.2021 13.08.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
1388/21

KAPIL SETH 
V/S 
PRABHAWATI 

RAJENDRA 
PRASAD

CS COMM – 
2718/21

ANITA 
CHHABRA V/S 
SURENDER KR

JAGDISH 
ARORA

CS COMM – 
2679/231

ICICI BANK 
LTD V/S 
SOURABH 
ABROL

CS COMM – 
2676/21

ICICI BANK 
LTD V/S NEKI 
YADAV

MANISH 
DIWAN

CS COMM – 
2684/21

ICICI BANK 
LTD V/S 
NANDA 
KUMARI

MANISH 
DIWAN

CS COMM – 
2644/21

ICICI BANK 
LTD V/S 
GAGANDEEP 
SINGH 

CS COMM – 
2628/21

GANGA 
CREATINS V/S 
ANIL KUMAR 
ARVINDLAL

GURUSHARAN 
SINGH 

CS COMM – 
1302/19

ICICI BANK 
LTD V/S 
VIJENDER KR 
YADAV

MANISH 
DIWAN

CS COMM – 
962/19

ICICI BANK 
LTD V/S RINA 
CHAUHAN

CHETNA 
BHALLA

CS COMM – 
745/2019

ICICI BANK 
LTD V/S 
BHAWNA 
TOMER

CHETNA 
BHALLA

CS COMM – 
187/21

BHARATI 
BHAWAN V/S 
GULATI BOOK



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

5 CENTRAL

SATISH KR 31.07.2021 13.08.2021

SATISH KR 31.07.2021 16.08.2021

21.06.2021 16.08.2021

SATISH KR 23.06.2021 16.08.2021

31.07.2021 17.08.2021

31.05.2019 17.08.2021

31.05.2019 17.08.2021

14.06.2021 17.08.2021

QUAISAR ALI 27.03.2021 17.08.2021

QUAISAR ALI 01.04.2021 17.08.2021

QUAISAR ALI 30.03.2021 17.08.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
2602/21

ICICI BANK 
LTD V/S 
KAVITA 
SOLANKI

CS COMM – 
2601/21

ICICI BANK 
LTD V/S 
SHAMBU 
KUMAR GUPTA

CS COMM – 
1898/21

ICICI BANK 
LTD V/S 
SHIVAM 
SHUKLA

MANISH 
DIWAN

CS COMM – 
19252/21

ICICI BANK 
LTD V/S ABHAY 
KUMAR

CS COMM – 
2605/21

ICICI BANK 
LTD V/S 
SANJAY 
BANSAL

CHETNA 
BHALLA

CS COMM – 
886/19

ICICI BANK 
LTD V/S 
INDERPREET 
SINGH SETHI 

MANISH 
DIWAN

CS COMM – 
883/19

ICICI BANK 
LTD V/S 
NARAYAN 
SINGH 

MANISH 
DIWAN

CS COMM – 
1758/21

CANARA BANK 
V/S PRAKASH 
BHATT

REKHA 
RUSTAGI

CS COMM – 
1115/21

PNB V/S 
VAISHALI 
AHUJA

CS COMM – 
1192/21

PNB V/S 
DUSHYANT 
SHARMA 

CS COMM – 
1139/21

PNB V/S 
SADDEN 
HUSSAIN



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

5 CENTRAL

PNB V/S ASHA QUAISAR ALI 30.03.2021 17.08.2021

30.03.2021 17.08.2021

30.03.2021 17.08.2021

23.06.2021 17.08.2021

31.05.2019 17.08.2021

12.02.2021 17.08.2021

12.02.2021 17.08.2021

24.05.2019 17.08.2021

24.05.2019 17.08.2021

SATISH KR 05.08.2021 18.08.2021

23.06.2021 18.08.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
1140/21

CS COMM – 
1138/21

ICICI BANK 
LTD V/S HARI 
OM YADAV

CHETNA 
BHALLA

CS COMM – 
1137/21

ICICI BANK 
LTD V./S HARI 
OM YADAV

CHETNA 
BHALLA

CS COMM – 
1931/21

 ICICI BANK 
LTD V/S 
UMESH 
KUMAR

MANISH 
DIWAN

CS COMM – 
884/19

ICICI BANK 
LTD V/S 
PRATEEK DEV

MANISH 
DIWAN

CS COMM – 
542/21

IC V/S M/S 
GOYUAL 
SUGAR CO

MANISH 
DIWAN

CS COMM – 
541/21

ICICI BANK 
LTD V./S M/S 
CHANCHAL 
CREATION

MANISH 
DIWAN

CS COMM – 
778/19

ICICI BANK 
LTD V/S 
YOGESH 
AGRAWAL

MANISH 
DIWAN

CS COMM – 
776/2019

ICICI BANK 
LTD V/S GYAN 
SINGH 

MANISH 
DIWAN

CS COMM – 
2725/21

ICICI BANK 
LTD V/S MOHD 
YASEEN ALI

CS COMM – 
1927/21

ICICI BANK 
LTD V/S  
MANOJ KR

MANISH 
DIWAN



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

5 CENTRAL

23.06.2021 18.08.2021

AMIT SETHI 12.08.2021 18.08.2021

12.02.2021 18.08.2021

12.02.2021 18.08.2021

15.07.2019 18.08.2021

01.04.2021 18.08.2021

01.04.2021 18.08.2021

05.04.2021 18.08.2021

01.074.2021 21.08.2021

01.04.2021 21.08.2021

01.04.2021 21.08.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
1929/21

ICICI BANK 
LTD V/S 
CHANDESHWA
R KUMAR

MANISH 
DIWAN

CS COMM – 
2830/21

KULVINDER 
DISTRIBUTORS 
V/S 
INTERNATION
AL 
COMBUSTON

CS COMM – 
553/21

ICICI BANK 
LTD V/S 
SHAMSHER 
KHAN

CHETNA 
BHALLA

CS COMM – 
555/21

ICICI BANK 
LTD V/S 
PREETY 
ADLAKHA

CHETNA 
BHALLA

CS COMM – 
1194/19

ICICI BANK 
LTD V/S 
SUMEET 
CHAND 
BHATIA

CHETNA 
BHALLA

CS COMM – 
1191/21

ICICI BANK 
LTD V/S 
MANOJ KUMAR

CHETNA 
BHALLA

CS COMM – 
1190/21

ICICI BANK 
LTD V/S 
ASHUTOSH 
TIWARI

CHETNA 
BHALLA

CS COMM – 
1212/21

ICICI BANK 
LTD V/S VIKAS

CHETNA 
BHALLA

CS COMM – 
1185/21

ICICI BANK 
LTD V/S 
BANWARI LAL

CHETNA 
BHALLA

CS COMM – 
1180/21

 ICICI BANK 
LTD V/S 
ANIMESH 
BISWAS

CHETNA 
BHALLA

CS COMM – 
1188/21

ICICI BANK 
LTD V/S 
SHAKIR ALI

CHETNA 
BHALLA



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

5 CENTRAL

05.04.2021 21.08.2021

01.04.2021 21.08.2021

05.04.2021 21.08.2021

05.04.2021 21.08.2021

04.10.2019 21.08.2021

04.08.2021 21.08.2021

31.08.2019 21.08.2021

23.09.2019 21.08.2021

04.10.2021 21.08.2021

04.10.2019 21.08.2021

05.08.2021 24.08.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
1204/21

ICICI BANK 
LTD V/S DEVI 
LAL

CHETNA 
BHALLA

CS COMM – 
1189/21

ICICI BANK 
LTD V/S 
SHAMA SAHNI

CHETNA 
BHALLA

CS COMM – 
1225/21

ICICI BANK 
LTD V/S ANIL 
KUMAR

CHETNA 
BHALLA

CS COMM – 
1218/21

ICICI BANK 
LTD V/S 
DHEERAJ 
GAUR

CHETNA 
BHALLA

CS COMM – 
2413/19

ICICI BANK 
LTD V/S RAM 
KINKAR 
PANDEY

CHETNA 
BHALLA

CS COMM – 
2668/21

ICICI BANK 
LTD V/S ANUJ 
YADAV

CHETNA 
BHALLA

CS COMM – 
1668/19

ICICI BANK 
LTD V/S RAJIV 
GOSWAMI

CHETNA 
BHALLA

CS COMM – 
2214/2019

ICICI BANK 
LTD V/S RINKU 
SHARMA

CHETNA 
BHALLA

CS COMM – 
2415/19

ICICI BANK 
LTD V/S 
DIVESH 
KUMAR

CHETNA 
BHALLA

CS COMM – 
2417/19

ICICI BANK 
LTD V/S 
SANJAY 
KUMAR

CHETNA 
BHALLA

CS COMM – 
2723/21

ICICI BANK 
LTD V/S 
SHAHID HABIB

CHETNA 
BHALLA



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

5 CENTRAL

04.10.2019 24.08.2021

04.08.2021 24.08.2021

25.06.2021 24.08.2021

12.04.2021 24.08.2021

03.07.2019 24.08.2021

03.08.2021 24.08.2021

25.06.2021 24.08.2021

09.08.2019 24.08.2021

03.08.2021 24.08.2021

10.03.2021 24.08.2021

03.10.2019 24.08.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
2411/21

ICICI BANK 
LTD V/S 
BIJENDRA 
KUMAR

CHETNA 
BHALLA

CS COMM – 
2682/21

ICICI BANK 
LTD V/S 
SAURABH 
YADAV

CHETNA 
BHALLA

CS COMM – 
1954/21

ICICI BANK 
LTD V/S 
SANJITH 
KUMAR

MANISH 
DIWAN

CS COMM – 
1384/21

ICICI BANK 
LTD V/S BOBY 
K

MANISH 
DIWAN

CS COMM – 
1023/19

ICICI BANK 
LTD V/S SEEMA 
BHARDWAJ

MANISH 
DIWAN

CS COMM – 
2646/21

ICICI BANK 
LTD V/S 
KULDEEP 
SINGH 

MANISH 
DIWAN

CS COMM – 
1955/21

ICICI BANK 
LTD V/S ALOK 
KUMAR

MANISH 
DIWAN

CS COMM – 
1495/19

ICICI BANK 
LTD V/S AMIT 
SHARMA

MANISH 
DIWAN

CS COMM – 
2645/21

ICICI BANK 
LTD V/S NEHA

MANISH 
DIWAN

CS COMM – 
876/21

ICICI BANK 
LTD V/S 
HARVINDER 
SINGH 

CHETNA 
BHALLA

CS COMM – 
2392/2019

ICICI BANK 
LTD V/S 
MAHESH 
KUMAR

CHETNA 
BHALLA



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

5 CENTRAL

05.08.2021 24.08.2021

05.03.2020 24.08.2021

05.03.2020 24.08.2021

13.01.2020 24.08.2021

22.12.2020 24.08.2021

08.07.2019 24.08.2021

07.12.2019 24.08.2021

02.05.2019 24.08.2021

04.07.2019 24.08.2021

07.01.2021 24.08.2021

07.01.2021 24.08.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
2726/21

ICICI BANK 
LTD V/S BABIN 
TANWAR

CHETNA 
BHALLA

CS COMM – 
774/20

ICICI BANK 
LTD V/S SUNIL 
KUMAR 

CHETNA 
BHALLA

CS COMM – 
768/20

ICICI BANK 
LTD V/S 
SANJAY 
KUMAR 

CHETNA 
BHALLA

CS COMM – 
82/2020

ICICI BANK 
LTD V/S 
SAHADEV

CHETNA 
BHALLA

CS COMM – 
1900/20

ICICI BANK 
LTD V/S 
KAUSHAL 
SINGH 

CHETNA 
BHALLA

CS COMM – 
1103/2019

ICICI BANK 
LTD V/S 
TRILOK SINGH 

CHETNA 
BHALLA

CS COMM – 
2859/2019

ICICI BANK 
LTD V/S JEETU 
KUMAR

CHETNA 
BHALLA

CS COMM – 
593/19

ICICI BANK 
LTD V/S 
MUKAMIL

CHETNA 
BHALLA

CS COMM – 
1056/19

ICICI BANK 
LTD V/S 
HARIKESH 
KUMAR

CHETNA 
BHALLA

CS COMM – 
112/21

ICICI BANK 
LTD V/S VINAY 
KR 

CHETNA 
BHALLA

CS COMM – 
110/21

ICICI BANK 
LTD V/S NASIR 
KHAN

CHETNA 
BHALLA



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

5 CENTRAL

04.07.2019 24.08.2021

30.01.2020 25.08.2021

07.04.2021 25.08.2021

23.02.2021 25.08.2021

07.04.2021 25.08.2021

07.04.2021 25.08.2021

27.08.2020 25.08.2021

07.01.2021 25.08.2021

31.08.2019 25.08.2021

01.04.2021 25.08.2021

31.08.2019 25.08.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
1057/19

ICICI BANK 
LTD V/S 
ANKUR KR 
MISHRA

CHETNA 
BHALLA

CS COMM – 
210/20

ICICI BANK 
LTD V/S AMIT 
KR ROYAL

CHETNA 
BHALLA

CS COMM – 
1324/21

ICICI BANK 
LTD V/S PRIYA

CHETNA 
BHALLA

CS COMM – 
664/21

ICICI BANK 
LTD V/S MOHD 
MUSTAFA 
BADAR KHAN

CHETNA 
BHALLA

CS COMM – 
1334/21

ICICI BANK 
LTD V/S 
AVINASH 
KUMAR

CHETNA 
BHALLA

CS COMM – 
1331/21

ICICI BANK 
LTD V/S GARG 
ISPAT UDYOG

CHETNA 
BHALLA

CS COMM – 
1220/20

ICICI BANK 
LTD V/S RAM 
DHARI

CHETNA 
BHALLA

CS COMM – 
113/21

ICICI BANK 
LTD V/S KAPIL 
BHATI

CHETNA 
BHALLA

CS COMM – 
1694/19

ICICI BANK 
LTD V/S 
DEEPANKAR

CHETNA 
BHALLA

CS COMM – 
1193/21

RAMJI DASS 
V/S 
GURINDERJIT 
KAUR

MANJU 
AGGARWAL

CS COMM – 
1667/19

ICICI BANK 
LTD V/S 
MAHESH 
CHAND

CHETNA 
BHALLA



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

5 CENTRAL

23.09.2019 25.08.2021

23.07.2019 25.08.2021

03.07.2019 25.08.2021

04.07.2019 26.08.2021

SATISH KR

28.06.2021 26.08.2021

SATISH KR

28.06.2021 26.08.2021

06.04.2021 26.08.2021

01.03.2021 26.08.2021

08.04.2021 26.08.2021

05.08.2019 26.08.2021

26.03.2019 26.08.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
2208/2019

ICICI BANK 
LTD V/S 
MANOJ 
SHARMA

PUNEET K 
BAHLLA

CS COMM – 
1306/19

ICICI BANK 
LTD V/S VIJAY 
BAHADUR

MANISH 
DIWAN

CS COMM – 
1022/19

ICICI BANK 
LTD V/S VIKAS 
GANGWAR

MANISH 
DIWAN

CS COMM – 
1038/19

ICICI BANK 
LTD V/S 
RAHUL 
PANDEY

MANISH 
DIWAN

CS COMM – 
2002/21

ICICI BANK 
LTD V/S SALIM 
QURESHI

CS COMM – 
2003/21

ICICI BANK 
LTD V/S 
RAMAN AHUJA

CS COMM – 
1308/21

ICICI BANK 
LTD V/S AJAY 
KUMAR

HEMANT 
GUPTA

CS COMM – 
714/21

ICICI BANK 
LTD V/S 
SANKLAP 
ABHAY KR

HEMANT 
GUPTA

CS COMM – 
1365/21

ICICI BANK 
LTD V/S 
BASHISTH 
CHOUDHARY

 MANISH 
DIWAN

CS COMM – 
1444/19

M/S LISTEN UP 
INDIA 
HEARING SOL 
V/S M/S EYEJ 
AND EAR

RISHI 
KAPOOR

CS COMM – 
350/19

UMZI 
LABORATIES 
V/S GEMAX 
RESOUND 
HEARING

RISHI 
KAPOOR



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

5 CENTRAL

GANGAN 

16.04.2021 26.08.2021

SUNIL GOYAL

31.03.2021 27.08.2021

10.07.2020 27.08.2021

04.09.2021 27.08.2021

29.06.2021 27.08.2021

29.06.2021 27.08.2021

01.05.2021 27.08.2021

10.06.2021 27.08.2021

27.05.2019 27.08.2021

28.10.2020 27.08.2021

04.07.2019 27.08.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
1415/21

SHOBHIT 
GUPTA V/S 
KAPCO 
ELECTRIC 

CS COMM – 
1163/21

R K 
MANCHANDA 
V/S BIKESH KR 
SINGH 

CS COMM – 
942/20

ICICI BANK 
LTD V/S 
PRAVEEN 
NAGAR

DEEPAK 
KAUSHIK

CS COMM – 
1287/20

ICICI BANK 
LTD V/S RAM 
KHILADI 
MEENA

CHETNA 
BHALLA

CS COMM – 
2061/21

ICICI BANK 
LTD V/S 
KUSHAL PAL

MANISH 
DIWAN

CS COMM – 
2062/21

ICICI BANK 
LTD V/S NITIN 
KAUSHIK

MANISH 
DIWAN

CS COMM – 
1634/21

ICICI BANK 
LTD V/S 
MALKA RANI

MANISH 
DIWAN

CS COMM – 
1707/2021

ICICI BANK 
LTD V/S RAJ 
KUMAR 
RATHORE

MANISH 
DIWAN

CS COMM – 
806/19

M/S 
SAMUNDER 
SAREE CENTRE 
V/S M/S 
SALONI SUIT 
COLLECTION

NEELAM 
MALIK

CS COMM – 
1611/20

ICICI BANK 
LTD V/S 
MAYANK JAIN

DEEPAK 
KAUSHIK

CS COMM – 
1032/19

ICICI BANK 
LTD V/S 
TULIKA GUHA

DEEPAK 
KAUSHIK



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

5 CENTRAL

30.07.2021 27.08.2021

30.03.2021 27.08.2021

SATISH KR

15.07.2021 28.08.2021

30.05.2019 28.08.2021

26.07.2021 28.08.2021

28.07.2021 31.08.2021

28.07.2021 31.08.2021

25.03.2021 31.08.2021

25.03.2021 31.08.2021

13.08.2021 31.08.2021

30.05.2019 31.08.2021

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
2586/21

ICICI BANK 
LTD V/S 
RANJIT SINGH 

DEEPAK 
KAUSHIK

CS COMM – 
1135/21

ICICI BANK 
LTD V/S ANUJ 
KUMAR

DEEPAK 
KAUSHIK

CS COMM – 
2300/21

ICICI BANK 
LTD V/S 
PRIYANKA 
NONIA

CS COMM – 
829/19

ICICI BANK 
LTD V/S 
HARISH 
CHAND

MANISH 
DIWAN

CS COMM – 
2472/21

ICICI BANK 
LTD V/S VINAY 
KR MANN

DEEPAK 
KAUSHIK

CS COMM – 
2528/21

ICICI BANK 
LTD V/S 
RONNIE 
DUTTA

DEEPAK 
KAUSHIIK

CS COMM – 
2526/21

ICICI BANK 
LTD V/S 
SARJEET 

DEEPAK 
KAUSHIIK

CS COMM – 
1093/21

ICICI BANK 
LTD V/S 
DHARAM VIR

DEEPAK 
KAUSHIIK

CS COMM – 
1094/21

ICICI BANK 
LTD V/S RAJA 
HUSAIN

DEEPAK 
KAUSHIIK

CS COMM – 
2844/21

ASIAN GENRAL 
AGENCIES V/S 
PRAVEEN 
AGGARWAL

BHASKAR 
TIWARI

CS COMM – 
829/19

ICICI BANK 
LTD V/S SUMIT 
YADAV

MANISH 
DIWAN



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

5 CENTRAL

30.07.2021 31.08.2021

01.03.2021 31.08.2021

30.11.2018 31.08.2021

24.03.2021 31.08.2021

29.07.2021 31.08.2021

29.07.2021 31.08.2021

27.03.2021 31.08.2021

29.07.2021 31.08.2021

6 CENTRAL NIL

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
2579/21

ICICI BANK 
LTD V/S 
SUMAN KR 
SINGH 

DEEPAK 
KAUSHIIK

CS COMM – 
713/210

ICICI BANK 
LTD V/S AMIT 
NIKUMBH

HEMANT 
GUPTA

CS COMM – 
504/18

ICICI BANK 
LTD V/S BIPIN 
KR

DEEPAK 
KAUSHIIK

CS COMM – 
1066/21

ICICI BANK 
LTD V/S 
JASWANT

CHETNA 
BHALLA

CS COMM – 
2572/21

ICICI BANK 
LTD V/S 
KAILASH

DEEPAK 
KAUSHIK

CS COMM – 
2530/21

ICICI BANK 
LTD V/S 
KAILASH

DEEPAK 
KAUSHIK

CS COMM – 
1112/21

IDBI BANK LTD 
V/S ANIL KR 
THUKRAL

MANISH 
DIWAN

CS COMM – 
2558/21

ICICI BANK 
LTD V/S 
UGRASEN 
SINGH 

DEEPAK 
KAUSHIK

Sh. Manmohan 
Sharma, District 
Judge, 
Commercial 
Court-06



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

7 West NIL

8 West 05.08.2021 23.08.2021

05.08.2021 23.08.2021

R.L.BHAGAT 17.09.2019 09.08.2021

RAVI KUMAR 09.11.2021 09.08.2021

27.07.2021 16.08.2021

11.09.2019 10.08.2021

Sh. Dinesh Bhatt , 
DJ (Commercial 
Court)-01

Sh. Gurdeep 
Singh, DJ 
(Commercial 
Court)-02

OMP(I)/CO
MM/92/20
21

ORIX LEASING 
AND 
FINANCIAL 
SERVICES 
INDIA LTD VS 
JUMMEL

PRAMOD 
KUMAR 
SINHA

OMP(I)/CO
MM/116/20
21

ORIX LEASING 
AND 
FINANCIAL 
SERVICES 
INDIA LTD VS 
TASLIM

PRAMOD 
KUMAR 
SINHA

CS/COMM/
443/2019

M/S PSA 
POLYUMERS 
PVT LTD VS 
RAJENDRA 
SINGH

CS/COMM/
312/2020

MRS. PHOOL 
WATI VS SH. 
VIJAY  SINGH 
RATHORE

OMP(I)/CO
MM/95/202
1

SUDESH SURE 
VS RAM NIWAS 
DAHIYA

RADHIKA 
ARORA

CS/COMM/
424/2019

TRUE BLUE 
FINLEASE LTD 
VS SH 
GURVINDER 
PAL SINGH

MANISH 
GARG



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

8 West

ISHA KHANNA 27.02.2020 05.08.2021

9 NEW DELHI

01-05-2019 11-08-2021

09-03-2021

10 NEW DELHI

- 06.07.2020 03.08.2021

- 06.07.2020 03.08.2021

- 19.07.2021 03.08.2021

Sh. Gurdeep 
Singh, DJ 
(Commercial 
Court)-02

CS/COMM/
119/2020

BRBD 
ELECTRONICS 
PVT LTD VS 
ARVINDER PAL 
SINGH

SH. SANJEEV 
JAIN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01 CS 

(COMM.)/1
06/2019

HT MUSIC AND 
ENTERTAINME
NT CO LTD Vs 
SHRICHAKRA 
COMMUNICATI
ONS PVT LTD

SH. MADHUR 
DHINGRA

CS 
(COMM.)/9
6/2021

CANARA BANK 
Vs DILIP 
KUMAR

SH. SANJEEV 
CHOPRA

10-08-
2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

CS 
(COMM.) 
NO. 
336/2020

UNDER 
ARMOUR INC. 
VS. ASHOK 
KUMAR

CS 
(COMM.) 
NO. 
336/2020

UNDER 
ARMOUR INC. 
VS. ASHOK 
KUMAR

CS 
(COMM.) 
NO. 
246/2021

M/S 
TEMGLOBAL 
LOGISTICS PVT 
LTD VS. M/S 
CARE 
LABORTORYS 
AND MEDICAL 
SUPPLIES 
DLEHI



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

10 NEW DELHI

- 19.07.2021 03.08.2021

- 19.07.2021 03.08.2021

- 26.03.2021 05.08.2021

- 26.03.2021 05.08.2021

- 26.03.2021 05.08.2021

- 28.07.2021 06.8.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

CS 
(COMM.) 
NO. 
246/2021

M/S 
TEMGLOBAL 
LOGISTICS PVT 
LTD VS. M/S 
CARE 
LABORTORYS 
AND MEDICAL 
SUPPLIES 
DLEHI

CS 
(COMM.) 
NO. 
246/2021

M/S 
TEMGLOBAL 
LOGISTICS PVT 
LTD VS. M/S 
CARE 
LABORTORYS 
AND MEDICAL 
SUPPLIES 
DLEHI

CS 
(COMM.) 
NO. 
147/2021

POOJA KALRA 
VS. JINDAL 
STEEL AND 
POWER LTD.

CS 
(COMM.) 
NO. 
147/2021

POOJA KALRA 
VS. JINDAL 
STEEL AND 
POWER LTD.

CS 
(COMM.) 
NO. 
147/2021

POOJA KALRA 
VS. JINDAL 
STEEL AND 
POWER LTD.

CS 
(COMM.) 
NO. 
257/2021

M/S LIBAS 
IMPEX VS. M/S 
SAI BABA 
OVERSEAS AND 
ANR.



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

10 NEW DELHI

- 28.07.2021 06.8.2021

- 28.07.2021 06.8.2021

- 28.07.2021 06.8.2021

- 05.10.2020 09.08.2021

- 05.10.2020 09.08.2021

- 05.10.2020 09.08.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

CS 
(COMM.) 
NO. 
257/2021

M/S LIBAS 
IMPEX VS. M/S 
SAI BABA 
OVERSEAS AND 
ANR.

CS 
(COMM.) 
NO. 
257/2021

M/S LIBAS 
IMPEX VS. M/S 
SAI BABA 
OVERSEAS AND 
ANR.

CS 
(COMM.) 
NO. 
257/2021

M/S LIBAS 
IMPEX VS. M/S 
SAI BABA 
OVERSEAS AND 
ANR.

CS 
(COMM.) 
NO. 
421/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. 
MOUSAM 
KHAN

CS 
(COMM.) 
NO. 
421/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. 
MOUSAM 
KHAN

CS 
(COMM.) 
NO. 
420/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. 
RAGHUVEER & 
ANR.



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

10 NEW DELHI

- 05.10.2020 09.08.2021

- 06.11.2020 09.08.2021

- 06.11.2020 09.08.2021

- 05.10.2020 09.08.2021

- 05.10.2020 09.08.2021

- 06.11.2020 09.08.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

CS 
(COMM.) 
NO. 
420/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. 
RAGHUVEER & 
ANR.

CS 
(COMM.) 
NO. 
537/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. 
GURUMUKH 
SINGH & ANR.

CS 
(COMM.) 
NO. 
537/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. 
GURUMUKH 
SINGH & ANR.

CS 
(COMM.) 
NO. 
419/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. ROSAN 
& ANR.

CS 
(COMM.) 
NO. 
419/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. ROSAN 
& ANR.

CS 
(COMM.) 
NO. 
535/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. HANS 
RAJ & ANR.



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

10 NEW DELHI

- 06.11.2020 09.08.2021

- 20.03.2021 10.08.2021

- 20.03.2021 10.08.2021

- 26.03.2021 10.08.2021

- 26.03.2021 10.08.2021

- 01.03.2021 13.08.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

CS 
(COMM.) 
NO. 
535/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. HANS 
RAJ & ANR.

MISC. DJ 
NO. 
43/2021

M/S TUI INDIA 
TRAVEL PVT 
LTD. VS. M/S 
ABT TOURS 
AND TRAVELS 
PVT LTD.

MISC. DJ 
NO. 
42/2021

M/S TUI INDIA 
TRAVELSLS 
PVT LTD. VS. 
RAKHI ANAND

OMP 
(COMM.) 
NO. 
47/2021

SHASHIPAL 
SINGH VS. 
PAISALO 
DIGITAL LTD. & 
ANR.

OMP 
(COMM.) 
NO. 
47/2021

SHASHIPAL 
SINGH VS. 
PAISALO 
DIGITAL LTD. & 
ANR.

CS 
(COMM.) 
NO. 
90/2021

PUNJAB 
NATIONAL 
BANK VS. 
PRATEEK JAIN 
AND ORS.



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

10 NEW DELHI

- 01.03.2021 13.08.2021

- 01.03.2021 13.08.2021

- 26.03.2021 16.08.2021

- 26.03.2021 16.08.2021

- 26.03.2021 16.08.2021

- 21.11.2020 17.08.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

CS 
(COMM.) 
NO. 
90/2021

PUNJAB 
NATIONAL 
BANK VS. 
PRATEEK JAIN 
AND ORS.

CS 
(COMM.) 
NO. 
90/2021

PUNJAB 
NATIONAL 
BANK VS. 
PRATEEK JAIN 
AND ORS.

CS 
(COMM.) 
NO. 
145/2021

CANARA BANK 
VS. DHRUV 
KUMAR

CS 
(COMM.) 
NO. 
145/2021

CANARA BANK 
VS. DHRUV 
KUMAR

CS 
(COMM.) 
NO. 
145/2021

CANARA BANK 
VS. DHRUV 
KUMAR

CS 
(COMM.) 
NO. 
598/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. 
SHIVBHAJAN  
& ANR.



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

10 NEW DELHI

- 21.11.2020 17.08.2021

- 05.11.2020 17.08.2021

- 18.11.2020 18.08.2021

- 18.11.2020 18.08.2021

- 21.11.2020 18.08.2021

- 21.11.2020 18.08.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

CS 
(COMM.) 
NO. 
598/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. 
SHIVBHAJAN  
& ANR.

CS 
(COMM.) 
NO. 
532/2020

M/S ARVIND 
MEDICARE 
PVT. LTD. VS. 
DR. NEERU 
MEHRA

CS 
(COMM.) 
NO. 
578/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. 
PRADEEP & 
ANR.

CS 
(COMM.) 
NO. 
578/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. 
PRADEEP & 
ANR.

CS 
(COMM.) 
NO. 
599/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. SAMAY 
SINGH GURJAR 
& ANR.

CS 
(COMM.) 
NO. 
599/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. SAMAY 
SINGH GURJAR 
& ANR.



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

10 NEW DELHI

- 07.06.2019 18.08.2021

- 07.06.2019 18.08.2021

- 16.08.2021 21.08.2021

- 10.08.2021 21.08.2021

- 10.08.2021 21.08.2021

- 06.08.2021 21.08.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

CS 
(COMM.) 
NO. 
142/2021

HT MEDIA LTD. 
VS. SONY 
ADVERTISING 
SERVICES PVT. 
LTD.

CS 
(COMM.) 
NO. 
142/2021

HT MEDIA LTD. 
VS. SONY 
ADVERTISING 
SERVICES PVT. 
LTD.

CS 
(COMM.) 
NO. 
306/2021

M/S HG 
GRAPHICS PVT 
LTD. VS. M/S 
VIAROMANNA 
FASHION 
INDIA PVT LTD.

CS 
(COMM.) 
NO. 
285/2021

GLOBAL 
LEGEND 
TRAVELS PVT 
LTD  VS. M/S 
M.K. OVERSEAS 
PVT LTD.

CS 
(COMM.) 
NO. 
285/2021

GLOBAL 
LEGEND 
TRAVELS PVT 
LTD  VS. M/S 
M.K. OVERSEAS 
PVT LTD.

CS 
(COMM.) 
NO. 
272/2021

RISHI KUMAR 
VS. M/S SIGMA 
OUTSOURCING 
SERVICES PVT 
LTD.



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

10 NEW DELHI

- 06.08.2021 21.08.2021

- 06.08.2021 21.08.2021

- 06.08.2021 21.08.2021

- 13.08.2021 23.08.2021

- 14.07.2021 23.08.2021

- 14.07.2021 23.08.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

CS 
(COMM.) 
NO. 
272/2021

RISHI KUMAR 
VS. M/S SIGMA 
OUTSOURCING 
SERVICES PVT 
LTD.

CS 
(COMM.) 
NO. 
272/2021

RISHI KUMAR 
VS. M/S SIGMA 
OUTSOURCING 
SERVICES PVT 
LTD.

CS 
(COMM.) 
NO. 
272/2021

RISHI KUMAR 
VS. M/S SIGMA 
OUTSOURCING 
SERVICES PVT 
LTD.

CS 
(COMM.) 
NO. 
303/2021

HOUSING 
DEVELOPMENT 
FIN. CORP. 
LTD. VS. 
CHANDAN 
BHATIA

OMP 
(COMM.) 
NO. 
67/2021

CANBERG 
GLOBAL 
SOURCING 
PVT. LTD. VS. 
M/S BMW 
INDIA FIN. 
SERVICES PVT. 
LTD.

OMP 
(COMM.) 
NO. 
67/2021

CANBERG 
GLOBAL 
SOURCING 
PVT. LTD. VS. 
M/S BMW 
INDIA FIN. 
SERVICES PVT. 
LTD.



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

10 NEW DELHI

- 13.08.2021 23.08.2021

- 13.08.2021 23.08.2021

- 13.08.2021 23.08.2021

- 12.04.2021 23.08.2021

- 07.08.2021 24.08.2021

- 23.08.2021 24.08.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

CS 
(COMM.) 
NO. 
302/2021

KANCHAN 
MANGLA VS. 
M/S CROWN 
IMPEX HOUSE 
& ORS.

CS 
(COMM.) 
NO. 
302/2021

KANCHAN 
MANGLA VS. 
M/S CROWN 
IMPEX HOUSE 
& ORS.

CS 
(COMM.) 
NO. 
302/2021

KANCHAN 
MANGLA VS. 
M/S CROWN 
IMPEX HOUSE 
& ORS.

CS 
(COMM.) 
NO. 
175/2021

PAWAN 
KUMAR GARG 
VS. DHURAV 
BHATIA

CS 
(COMM.) 
NO. 
275/2021

RARA CRAFTS 
PVT LTD. VS. 
BENETTON 
INDIA PVT LTD.

CS 
(COMM.) 
NO. 
318/2021

M/S CORROSIN 
ENGINEER PVT 
LTD. VS. M/S 
SIMA 
INDUSTRIES



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

10 NEW DELHI

- 28.10.2020 25.08.2021

- 28.10.2020 25.08.2021

- 28.10.2020 25.08.2021

- 28.10.2020 25.08.2021

- 28.10.2020 25.08.2021

- 28.10.2020 25.08.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

CS 
(COMM.) 
NO. 
516/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. 
ISARAIL & ANR.

CS 
(COMM.) 
NO. 
516/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. 
ISARAIL & ANR.

CS 
(COMM.) 
NO. 
515/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. TAHAL 
SINGH & ANR.

CS 
(COMM.) 
NO. 
515/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. TAHAL 
SINGH & ANR.

CS 
(COMM.) 
NO. 
521/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. 
YOGESH 
KUMAR  & ANR.

CS 
(COMM.) 
NO. 
521/2020

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. 
YOGESH 
KUMAR  & ANR.



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

10 NEW DELHI

- 25.02.2021 26.08.2021

- 25.02.2021 26.08.2021

- 13.07.2020 26.08.2021

- 11.09.2019 26.08.2021

- 11.09.2019 26.08.2021

- 25.03.2021 26.08.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

CS 
(COMM.) 
NO. 
80/2021

STATE BANK 
OF INDIA VS. 
THE 
DISPOSABLE 
HUB & ORS.

CS 
(COMM.) 
NO. 
80/2021

STATE BANK 
OF INDIA VS. 
THE 
DISPOSABLE 
HUB & ORS.

CS 
(COMM.) 
NO. 
345/2020

LEVI STRAUS 
AND CO. VS. 
ASHOK KUMAR

CS 
(COMM.) 
NO. 
486/2019

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. 
ASHOK KUMAR 
 & ANR.

CS 
(COMM.) 
NO. 
486/2019

DE LAGE 
LANDEN 
FINACIAL 
SERVICES PVT 
LTD. VS. 
ASHOK KUMAR 
 & ANR.

CS 
(COMM.) 
NO. 
135/2021

STATE BANK 
OF INDIA VS. 
RUPALI 
COSMETICS 
AND BEAUTY 
PARLOUR



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

10 NEW DELHI

- 23.08.2021 27.08.2021

- 23.08.2021 28.08.2021

- 23.08.2021 28.08.2021

- 23.08.2021 28.08.2021

11 NEW DELHI NIL

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

CS 
(COMM.) 
NO. 
316/2021

AMIT THAPA 
VS. ICICI 
LOMBARD 
GENERAL 
INSURANCE 
CO. LTD. & 
ANR.

CS 
(COMM.) 
NO. 
317/2021

M/S HT MEDIA 
LTD. VS. M/S 
MY FAMILY 
DENTIST

CS 
(COMM.) 
NO. 
317/2021

M/S HT MEDIA 
LTD. VS. M/S 
MY FAMILY 
DENTIST

CS 
(COMM.) 
NO. 
317/2021

M/S HT MEDIA 
LTD. VS. M/S 
MY FAMILY 
DENTIST

SH. SANJIV JAIN, 
LD. DISTRICT 
JUDGE (COMM.)-
03



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

12 SOUTH NIL

13 SOUTH NIL

14 NIL

15 NIL

SH. PREM 
KUMAR 
BHARTWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

SH. VINAY 
KUMAR 
KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET 
COURT

SOUTH-
EAST

MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-
02), SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

16 EAST NIL

17 28.09.2021 18.08.2021

23.07.2021 25.08.2021

18 Shahdara

16.07.2021 07.08.2021

06.8.2021

01.02.2021 06.08.2021

SH. SANJAY 
SHARMA-I

MS. SARITA 
BIRBAL, 
DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 
20.07.2021)

NORTH-
EAST

C.S.
(COMM)-
112/2019

DINESH 
KUMAR 
PARTNER OF 
M/S KUBER 
PHARMACY VS 
JAI PRAKASH 
GOYAL

DEEPAK 
KUMAR

C.S.
(COMM)-
46/2021

DINESH 
KUMAR TYAGI 
VS SMT REVA

BHUPENDER 
SHARMA

MS. NIVEDITA 
ANIL SHARMA

CS(COMM) 
257/2021

GAURAV 
CHADDA VS 
RANJEET & 
ORS

MR. LALIT 
KUMAR

OMP(COM
M) 12/2020

DIRECTORATE 
OF HEALTH 
SERVICES VS 
SERVESH 
SEQURITY

MR. MUKESH 
KUMAR

069.03.202
0

CS (COMM) 
63/2021

M/S 
ROBOTECH 
PVT. LTD VS 
IDEAL PUBLIC 
SCHOOL

MR. 
MAHENDRA 
SHARMA



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registrati
on

Date of 
Electroni
c Service 
of 
Process

18 Shahdara

01.04.2021 06.08.2021

22.07.2021 11.8.2021

03.08.2021 12.08.2021

MS. GEETA 25.01.2021 28.08.2021
19 NIL

20 North-West NIL

21 North NIL

22 NIL

MS. NIVEDITA 
ANIL SHARMA

CS(COMM) 
202/2021

NIF PVT.LTD VS 
RAVI 
INDUSTRIES

MR. D.K. 
YADAV 

CS (COMM) 
268/2021

AMIT KUMAR 
JAIN VS 
SHAHZAD ALI 
@ SAHIL KHAN

MR. DIGVIJAY 
SINGH

CS (COMM) 
281/2021

ARUN KUMAR 
AGGARWAL VS 
SUNIL KALAYA 
& OTHERS

MR. PANKAJ 
AGGARWAL

CS (COMM) 
43/2021

JAIN 
DIAGNOSTIC 
PVT. LTD VS 
EXPRESS 

MS. 
SUKHVINDER 
KAUR

Sh. Vinod Kumar,
Ld. DJ (C.C.)

 MS. BARKHA
GUPTA, DJ(COMM)

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

SOUTH 
WEST


	Form-3

